w TEM NO. 46 COURT NO. 4 SECTION I 1 A

SUPREME COURT OF I NDI
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl) No(s).8858/2010

(From the judgenent and order dated 06/10/2010 in
37645/ 2010 of The H GH COURT OF JUDI CATURE AT PATNA)

AJAY KUVAR PRASAD
VERSUS
STATE OF BI HAR TH: VI G LANCE

(Wth appln(s) for bail and office report )

Petitioner(s)

Respondent ( s)

Date: 10/12/2010 Thi s Petition was called on for heari ng
t oday.
CORAM :
HON BLE MR JUSTI CE DALVEER BHANDARI
HON BLE MR JUSTI CE DEEPAK VERNA
For Petitioner(s) M. Amt Pawan, Adv.
For Respondent (s) M . Mani sh Kurar, Adv.
For M. CGopal Singh, Adv.
UPON hearing counsel the Court nmade the foll ow ng
ORDER
List the matter after Christmas holi days.
Meanwhi | e, counter affidavit may be fil ed.
(G V. Ranana) (Neeru Bala Vij)

Court Master Court Master



